1. A copy each (in English and Hindi) of the following papers:

(a) Annual Repart and Accounts of the Central Sacial Welfare Board, New Delhi, for the

year 2008-09, together with the Auditors Report on the Accounts.
(b) Review by Government on the working of the above Board.

(c)  Statement giving reasons for the delay in laying the papers mentioned at (&) above.
...(Interruptions )... [Placed in Library. SeeNo. 1746/16/10]

Report and Accounts (2008-09) of Press Council of India,
New Dslhi and related papsrs

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (SHRI
CHOUDHURY MOHAN JATUAY: Sir, | lay on the Takle, a copy each (in English and Hind) of the
following papers:

(&) Thirtieth Annual Report and Accounts of the Press Council of India, New Delhi for the
vear 2008-09, together with the Auditor's Report on the Accourts, under Section 20 of
the Press Council Act, 1978.

(b) Statement giving reasons for the delay in laying the papers mentioned at (&) above.
...dnrerru,oa‘f‘ons)...[P\aced in Lbrary. SeeNo. L.T. 1815/15/10]

Report and Accounts (2008-09) of NFDC, Mumbai and related papers.

THE MINISTER OF STATE IN THE MINISTRY CF INFORMATION AND BROADCASTING (DR.
S. JAGATHRAKSHAKAN): Sir, | lay on the Table:

I A copy each (in English and Hind) of the following papers, under sub-section (1) of
Section 619A of the Companies Act, 1956:

(&) Thirty-fourth Annual Report and Accounts of the National Film Development
Corporation Limited (NFDC), Mumbai, for the year 2008-09, togather with the Auditor's
Report on the Accounts and the comments of the Comptraller and Auditor General of

Inclia therean.
(b) Review by Government an the working of the abaove Corparatian.

II. Statement (in English and Hindi) giving reasons for the delay in laying the papers mentioned at
(1Y abave. ...(Interruptions). .. [Placed in Library. SeeNo. L.T. 1817/15/10]
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MR. DEPUTY CHARMAN: | have to infarm Members that a fax letter has been received from
Shri Arun Shourie stating that he will not be able to attend the House due to indisposition of hig son.
He has, therefore, requested for grant of Leave of Absence from 22nd February, 2010 till the end of

the first part of the current (219th) Session of Rajya Sabha. ... dnterruptions)...

Does he have the permission of the House to remain absent from 22nd February, 2010 il the

end cf the first part of the current (219) Session of Rajya Sabha? ... (nterruptions ). .
(Mo Hon. Member dissentsd)

MR. DEPUTY CHAIRMAN: Permission to remain absent is granted. ... (nterruotions)...

STATEMENT BY MINISTER

Womsn Empowsrmsnt

Az wd a1 e w3 3 e Wi et gem Fee - wEET STREmRT wRET,
Tt U% dgd Fewqll VT 9% . (mae)... T e @1 Aidl el £ L (S, 531 @ aHT
HiEeall & g U THb . (HRIT)...

MR. DEPUTY CHAIRMAN: Please go back to your seats. ... (Intermiotions ...
et groom afiRer : sfleel T i aTel) o S H Afen e e . (e, .
MR. DEPUTY CHAIRMAN: Please go back to your seats. ... (Intermiotions ).

SRt o et < g 9T A el 1 e © ..(RIRE). . TX AR IR 4 ST HAA B AR
U Fohe S e 5

T AN, AT AR : AT BT R o & W ane g9 afdR e I Afell fagw w1
T2 21 Y 20071 TSIV & AR, @I B P SR H 48%0 AEA 21 Aizenadl @1 Aecayol
HTd T A g, A 5 9 9 Sde aR1E%] @l gufl (53] afet S 98 H UBRHD
4G & ST B & ARBR W TeBR &1 f9Q| Wl O IR 9, HIe GbIR AfEatall b
T HedTT, T o e gieed &
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